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Factual and Action Taken Report

Subject:- Hon'ble NGT, Central Zone Bench, Bhopal order dated 01st

February 2022 in the matter of O.A. no.-04/2022(CZ) titled as
Biswaranjan Das Vs. Commissioner, Chhattisgarh Housing Board.

Hon'ble NGT Central Zone Bench, Bhopal vide order dated 01/02/2022
ordered District Magistrate/Collector, Durg, Chhattisgarh and
Environment Conservation Board as follows :-

"To visit the place and submit factual and action taken report in the

matter within six weeks and corresponding date."

As per the order, the action taken by Sub Divisional Magistrate, Bhilai

and Regional Office, Chhattisgarh IEnvironment Conservation Board, Durg - Bhilai,

are as follows:-

l.

The

complaint site i.e. Open Area, Near Lili block of Talpuri International

Colony, block-'A" , Municipal Corporation Risali, Dist.-Durg (C.G.) was
inspected by the officials on 07/04/2022 and found that :-

(iv)
(V)
(Vi)

During the inspection, no felling of trees and plants was found at the
complaint site.

During the inspection, it was told by the representatives of petitioner that
no felling of the trees and plants have been done at the complaint site.

On the spot, the representative of Chhattisgarh Housing Board were told
that the process of obtaining No Objection Certificate, before the felling
of trees and plant at the complaint site is under process.

A copy of the inspection report prepared is attached.

Photographs of the complaint site are attached.

A copy of the approved site layout of Talpuri International Colony by

Chhattisgarh Housing Board Division, Durg is attached.

No felling of trees and plants was found at the complaint site.

Annexure - As above.
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Inspection Report of Complaint Site
Near Lili block of Talpuri International Colony, Block-'A’
Municipal Corporation Risali. Dist.-Durg (C.G.)

0l.  Address of Complaint Site:- Open  Arca, Near Lili  block of Talpuri
[nternational ~ Colony,  Block-'A'. Municipal
Corporation Risali, Dist.-Durg (C.G.).

02.  Subject and reference of Inspection :-

(1)  Hon'ble NGT Central Zone Bench. Bhopal order dated 01st February 2022, in the
matter of O.A. No.-04/2022 (CZ) titled as Biswarang Das Vs. The Commissioner.
Chhattisgarh Housing Board & other.

(if) Inspection of the Complaint Site by the officials on 07/04/2022

03.  Inspecting Officer :- Mukesh Rawte, Sub Divisional Magistrate, Bhilai.
(On behalf of District Magistrate/Collector, Durg)
Vijay Singh Porte. Regional Officer.
Chhattisgarh Environment Conservation Board. Bhilai

04.  Representative of :- Shri S.R. Sahu,
Petitioner Shri Surendra Kanauje.
Dr. Jeewan Lal Gidale and
Shri Ram Das Patela. Resident near complaint site

05.  Representative of :- Shri Puspraj Singh Rathod, Assistant Engineer,
Respondent Smt. Bhawna Mankar. Sub Engineer and

Shri Chandrakant Khirsagar
Chhattisgarh Housing Board, Durg

06.  Observatious :- In the direction of the committee of Hon'ble NGT Central Zone
Beneh. Bhopal order dated 01st February 2022, in the matter of O.A. No.-04/2022
(C7) the following observation has been made :-

(1)  During the inspection, no felling of trees and plants was found at the complaint site.

(if)  During the inspection. it was told by the representatives of petitioner that no felling of
the trees and plants have been done at the complaint site.

(iii) On the spot. the representative of Chhattisgarh Housing Board were told that the
process ol obtaining No Objection Certificate. before the felling of trees and plants at
the complaint site is under process.

(iv) A copy of the panchnama prepared on the spot is attached.

Annexure - As above.
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